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SIR| BJP accuses Oppn of running a coordinated
effort to defame constitutional institutions

Cong widens CEC

protest campaign

Gaurav Vivek
Bhatnagar
NEW DELHI

The Congress on Monday
stepped up its campaign
against Chief Election
Commissioner  Gyanesh
Kumar, holding district-
level protests at nearly
1,000 locations across the
country and demanding his
resignation, a day before
the Congress Working
Committee (CWC) meets to
decide the party’s next
political and parliamentary
moves.

The mobilisation marked
a shift from protests con-
centrated in state capitals
to a wider grassroots cam-
paign, with the Congress
seeking to keep the alleged
“vote chori” issue at the
centre of national politics.

The party has linked its
campaign to reports that
Election Commissioners
Sukhbir Singh Sandhu and
Vivek Joshi had recorded
objections on at least 14 oc-
casions over 10 months to
decisions concerning voter
registration, deletion and
restoration of names,
changes to Form 6 and con-
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Police personnel stop Congress workers as they stage
a protest against the Election Commission of India, at

DDU marg, in New Delhi, on Monday

trol of the electoral-roll da-
tabase. Congress workers
and leaders also staged
demonstrations across
various parts of India, in-
cluding Srinagar, Ranchi,
Patna, and Jaipur.

Demonstrators outside
the Pradesh Congress
headquarters in Srinagar
burned effigies and dis-
played placards reading
'vote chor gaddi chhod', de-
manding the Chief Election
Commissioner's resigna-
tion.

Security forces set up
barricades and deployed
riot control measures, in-
cluding water cannons, to
halt protest marches. In-
side assembly corridors
and outside chief electoral
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offices, Congress cadres
questioned the autonomy
and operations of the Elec-
tion Commission of India.
Congress President Malli-
karjun Kharge convened a
party working committee
meeting, stating the dis-
pute concerns the exist-
ence of democracy and the
nation's survival. In re-
sponse, BJP leadership ac-
cused opposition parties of
running a coordinated
agenda to defame constitu-
tional institutions and cre-
ate  public disruption,
noting that earlier clarifica-
tions from the poll body
confirmed decisions re-
garding the Special Inten-
sive Revision process were
reached unanimously.

Indian forces set for Kazakhstan exercise

New Delhi: A 60-member
Armed Forces contingent
from India departed on Mon-
day for Oskemen in Kazakh-
stan to take part in the ninth
edition of the India-Kazakh-

stan Joint Military Exercise
'Kazind', which will be con-
ducted from September 28 to
October 11, the Ministry of De-
fence confirmed.

The Indian contingent is

drawn mainly from a battalion
of the Garhwal Rifles, along
with troops from other arms
and services, and personnel
from the Indian Air Force
(IAF). TIANS

Interest Act, 2002.

(Co-borrower) LOAN ACCOUNT No.

PU

C NOTICE

It is hereby informed to 1. Mukesh Indu Ji Alias Mukesh Yadav (“Borrower”) 2. Mrs. Teena Yadav
LNHLUJNO000049883( Old)/ 50300000954505( New)
that M/s Capri Global Housing Finance Limited has taken physical possession of its secured asset bearing
Property “All Piece and Parcel of property having land and building bearing House No. 122 (Registered
House No. 40) Area Admeasuring 900 Sq. Ft (83.53 Sq. Mts.) PH No. 75 Village and Gram Panchayat Kadal
Tehsil Mahidpur District Ujjain Madhya Pradesh — 456443 Bounded as follows: North: House of Mr.
Raghunath, South: House of Ms. Rukmabai, East: Common Way, West: Common Way”. That the
physical possession of above stated property was taken on 21/09/2026 vide sec-14 SARFAESI order passed by
(Concerned) under Section 14 of Securitisation and Reconstruction of Financial Assets and Enforcement of Security
That Since the date of possession various opportunities have been already given to you to
remove the movable articles from the aforesaid property. However, you have failed to take measures to remove the
movable articles from the said premises. So concerned is hereby informed to remove it and contact to branch with
in 15 days from the published of this notice failing which we shall dispose of the belongings as unidentified and
unclaimed property without any further notice.

Place: UJJAIN Date : 29-09-2026 Sd/- (Authorised Officer) For Capri Global Housing Finance Limited (CGHFL)

nation

Indore, Tuesday, September 29, 2026
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Wild elephant tramples morning walker
Bengaluru: In a shocking incident, a morning walker was
trampled by a wild elephant at Anchepalya, near Ban-
nerghatta in Bengaluru on Monday morning, while he was
just approaching his house after finishing the morning
walk. -Vinay Madhava Gowda

)RM

APRIGLOBAL CAPRI GLOBAL HOUSING FINANCE LIMITED)| i -,..,', & ABRICATION AND TRADI

HOUSING FINANCE LIMITED Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
Circle Office :- Capri Global Housing Finance Limited 9B, 2nd Floor, Pusa Road, New Delhi — 110060

RELEVANT PARTICULARS

1. | Name of the corporate debtor ISHAPE APPLIANCES PRIVATE LIMITED
along with PAN & CIN/ LLP No. CIN:U74999MP2017PTC043877
PAN:AAECIB059E

2. | Address of the registered office 1/6 New Palasia Office Number 203
western, Indore, Madhya Pradesh,

India -452001

3. | URL of website Not Operational

4. | Details of place where majority of
fixed assets are located

Sheetel Coolers, Village Kalukhedi,
Patwari Halka No. 19, Tehsil & District
Dewas, Madhya Pradesh - 455001

5. | Installed capacity of main NA
products/ services

6. | Quantity and value of main products/ | NA
services sold in last financial year

7. | Number of employees/ workmen Nil

8. | Further details including the last Financial Statements and other details of
available financial statements CD can be obtained by sending an email
(with schedules) of two years, lists at cirp.ishape@gmail.com

of creditors are available at URL: List of creditors is available on the website
of IBBL.

P 1CICI Bank

SYMBOLIC SSESSION NOTICE

Branch Office: ICICI Bank Ltd. Office Number 201-B, 2nd Floor, Road No. 1

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Eligibility criteria is mentioned in detailed
expression of interest which can be
obtained by sending an email at
cirp.ishape@gmail.com

Kumar Maheshwari/ Premlata
Rajesh Maheshwari/ Sujata
Krishnakant Maheshwari/
Krishnakant Nandlal
Maheshwari/ Jyoti Sanjay
Maheshwari/ 077005004280

Taluka Pansemal, District Barwani, Madhya
Pradesh 451881/ Property No: 2 House No.
1004/2, Ward No. 11, Mohalla Manihar Lane,
Nagar Panchayat And Tehsil Khetia, Taluka
Pansemal, District Barwani, Madhya Pradesh

451881/ September 23, 2026

Place: Barwani

The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount,
else the mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the
provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Date: September 29, 2026

Sincerely Authorised Officer,

Plot No-B3, WIFI IT Park, Wagle Industrial Estate, Thane (West)- 400604 10. :fﬁ:;ﬁi:’;f’&iz‘g‘;f 29-Sep-26
The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and 11. Daﬂe of issue of provisional list of 09-0ct-26
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) prospective resolution applicants
read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notices to the 12.| Last date for submission of 14-0ct-26
borrower(s) mentioned below, to repay the amount mentioned in the Notice within 60 days from the date objections to provisional list
of receipt of the said Notice. 13.| Date of issue of final list of 24-0ct26
Having failed to repay the amount, the Notice is issued to the borrower and the public in general that the prospective resolution applicants
undersigned has taken symbolic possession of the property described below, by exercising powers conferred 14.| Date of issue of information 26-0ct26
on him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. memorandum, evaluation matrix
The borrower in particular and the public in general are hereby cautioned not to deal with the property. Any and request for resolution plans to
dealings with the property will be subject to charges of ICICI Bank Limited. prospective resolution applicants
Sr. Name of the Description of Property/ Date of Demand | Name 15.| Last date for submission of 25-Nov-26
No, Borrower(s)/ Loan Date of Symbolic Natice/ Amount of resolution pla}nls i _ i
Account Number Possession WO%EQ?F{\SC; Branch 16. E;ocess_ema;llldtto SLtmelt cirp.ishape@gmail.com
pression of Interes

1. Charbhuja Sweets And Property No: 1 House No. 1005/2, Ward No. May 25,2026 |Barwani 17. Det_ails qf the corporate debtor’s Yes -UDYAM-MP-23-0031331 - Micro

Shubham Colddrinks/ Rajesh | 11, Mohalla Manihar Lane, Near State Bank Rs. registration status as MSME

Nandlal Maheshwari/ Sanjay | of India, Nagar Panchayat And Tehsil Khetia,| 1,09,99,315.00/- Note- CIRP Period is expiring on 270ct 2026 and the time-lines mentioned above are

subjectto the extension to begranted by Hon'ble NCLT.
For ISHAPE APPLIANCES PRIVATE LIMITED
Sd/-

Prabhat Jain

Resolution Professional

IBBI Reg. No. IBBI/IPA-001/1P-P-02233/2020-2021/13480
AFA Valid till 30.06.2027

Reg. Add: LIG 212, E-7 Arera Colony, Near Union Bank

, Stop No 11, Bhopal, MP, 462016.

Communication Add: 15 Tapti Appartment,

Roshanpura Sqr, Bhopal MP 462003

Date: 28-Sep-26

For ICICI Bank Ltd.

Place: Bhopal

™ AU SMALL FINANCE BANK LIMITED asoreouo commeraat san

‘A SCHEDULED COMMERCIAL BANK

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the “Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest[Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) Rules,

2002issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned in the said notice within 60 days from the date of receipt of the said notice as perthe details givenin below table: -

: Date of : Date of
Name of Borrawer/Co-Borrower/ B (2lilotice Description of Mortgaged Property Possession B | Ll L Description of Mortgaged Property Possession
Mortgagor/Guarantor/Loan A/c No. Date & Amount Taken Mortgagor/Guarantor/Loan A/c No. Date & Amount Taken
(Loan A/C No.) L9001060123798231, Balaji 25-Mar-25 Rs. 8,02,041/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 (Loan A/C No.) L9001060142200380, 15-Jun-26 Rs. 6,52,386/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Construction & Suppliers (Borrower), Rs. Eight Lac Two Thousand Structure And Fixtures Property Situated At Survey No 529, Vill - Balaram (Borrower), Smt.Rachana Bai (Co- Rs. Six Lakh Fifty-Two Structure And Fixtures Property Situated At- House No 252, Ward No 3, Wardi
Mukesh Kumar (Co-Borrower), Hem Forty-One Only As On Shakkarkhedi , Tehsil - Jaora , Dist - Ratlam , Madhya Pradesh Admeasuring Borrower), Gordhan (Co-Borrower) Thousand Three Hundred Mohhlla Delchi, Tehsil- Makdon, District - Ujjain, Madhya Pradesh Admeasuring
Kunwar Gurjar (Co-Borrower) 24-Mar-25 75 Sqyds East: Reast Land , West: Land Of Madan Sharma, North: Road , Eighty-Six Only As On 8152 Square Feet East: Nala, West: Land Of Ratnsingh , North: Land Of
South: Badrilal 15-Jun-26 Kaluran Ji , South: Rasta
(Loan A/C No.) L9001060133820698, 12-Dec-25 Rs. 2,14,953/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26 (Loan A/C No.) L9001060131549220, 15-Jun-26 Rs. 4.41,418/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Dinesh (Borrower), Smt.Sunita Chouhan Rs. Two Lakh Fourteen Structure And Fixtures Property Situated :-Registered No A-1/182, Ph No 13, Ramsingh (Borrower), Virendra Singh (Co- Rs. Four Lakh Forty-One Structure And Fixtures Property Situated At- House No.151, Ward No.5, Village-
(Co-Borrower) Thousand Nine Hundred Fifty- Tah.& Block - Kasrawad, Dist.- Khargaon, Madhya Pradesh Admeasuring 77 Borrower), Smt.Ratan Kunwar Bai (Co- Thousand Four Hundred Shesh Delchi Sampurn, Chetr, Tehsil- Makdon, Dist- Ujjain, Madhya Pradesh
Three Only As On 11-Dec-25 Square Feet East: Shop Of Gajanand, West: Shop Of Subhas, North: Open Borrower) Eighteen Only As On 15-Jun-26 | Admeasuring 1781 Sqft East: H/O Bhagwan Singh, Antarsingh, Kamalsingh.,
Land , South: Mandleshwar & Khagaon West: Road, North: H/O Shivnarayan, Shersingh, South: H/O Jaypalsingh,
Ramsingh
(Loan AJC No.) L9001060144855698, M/S 15-Dec-25 Rs. 5,16,735- All That Part And Parcel Of Residential/Commercial Property Land /Building /| 24-8ep-26 | || 5an A/C No.) L9001060142757767, M/S | 15-Jun-26 Rs. 13,69,951- | All That Part And Parcel Of Residential/Commercial Property Land / Building/ | 23-Sep-26
Sunil Traders (Borrower), S%‘”" Singh (Co- Rs. Five Lakh Slxte.en Thousand Structure And F|>_<tures Property S.nuate? /'_\t - House No. 03, Ph No 42, Gr.am : Jitendra Dairy Farm (Borrower), Smt. Rs. Thirteen Lakh Sixty-Nine Structure And Fixtures Property Situiated At- Survey No 117/1, Patwari Halka
Borrowe_r), Smt.Resham Bai (Co-Borrower) Seven Hundred Thirty-Five Only Guradiya, Tehsil - Makdon, District - U!Jaln, Madhya Pradesh. Admeasuring Jyotibai (Co-Borrower), Jitendra (Co- Thousand Nine Hundred Fifty- No 83, Village- Mehtapura, Tehsil- Badnawar, Dist- Dhar, Madhya Pradesh,
Gopal Singh (Co-Borrower) As On 11-Dec-25 1540 Square Feet East: House Of Dinesh, West: Road, North: House Of Borrower) One Only As On 15-Jun-26 454001 Admeasuring 3612 Sqft East: Road, West: Personal Agriculture Land ,
Meharban, South: House Of Dhule North: Agriculture Land , South: Personal Land
(Loan A/C No.) L9001060123120990, 13-Mar-26 Rs. 6,36,486/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26 (Loan A/C No.) L9001060113219989, 15-Jun-26 Rs. 11,50,386/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26
Pradeep Kumar Bairagi (Borrower), Rs. Six Lakh Thirty-Six Structure And Fixtures Property Situated At House No. 113,Ph No. 22,Ward No Pankaj Patidar (Borrower), Smt.Kiran Rs. Eleven Lakh Fifty Thousand | Structure And Fixtures Property Situated At Ward.No. 15, Shore .No. 09, Nagar
Smt.Prem Lata Bai Bairagi (Co-Borrower), Thousand Four Hundred Eighty- 8,Village-Upreda, Tehsil-Jawad,Dist-Neemuch,Madhya Pradesh Admeasuring Patidar (Co-Borrower), Manish Rathod Three Hundred Eighty-Six Only Prisad Mandleshwar , Tehsil- Maheshwar , Dist- Khargone ,M.P Admeasuring
Six Only As On 12-Mar-26 368.02 Sq. Mtr. East- Road , West- House Of Prakash S/O Ramnath , North- (Guarantor) As On 15-Jun-26 159.35 Sqft East: Shope Of Vijay Patidar, West: Shope Of Brahmdatt, North:
House Of Vithhal Das S/O Mohandas , South- House Of Lala Das S/O Mpv, South: Main Road
Mohandas (Loan A/C No.) L9001060138931060, M/S 15-Jun-26  Rs. 13,23,546/- All That Part And Parcel Of Residential/Commercial Property Land / Building / | 24-Sep-26
(Loan A/C No.) L9001060123407580, Nitin 17-Apr-26 Rs. 3,68,652/- All That Part And Parcel Of Residential/Commercial Property Land /Building/ | 24-Sep-26 | | Krishn Traders (Borrower), Jeevan Singh | Rs. Thirteen Lakh Twenty-Three | Structure And Fixtures Property Situated At- Saral No.2546, House No. 466, P.H
Patel (Borrower), Smt.Bul Bul (Co- Rs. Three Lac Sixty-Eight Structure And Fixtures Property Situated At - House Num. 111, Ph.Num. 143/47, (Go-Borrower), Smt.Rellmprasad Bai (Co- Tho.usand Five Hundred Forty- No. 48, G-ram— Kharpa, Tah- Tarana, Dist- Ujjain, Madhya Pradesh, 456665
Borrower) Thousand Six Hundred Fifty-Two | Village - Kathodiya, Tah.&Dist.- Dhar ,Madhya Pradesh Admeasuring 920 Sq. Borrower), Hokama Singh (Co-Borrower) Six Only As On 15-Jun-26 Admeasuring 2640 Sq Ft East.: Local Way, West: Land OfMaan Singh, North:
Only As On 15-Apr-26 Ft. East: Slef Space , West: Road , North; H/O Madan , South: H/O Shaligram H/O Bhagwan Singh, South: H/O Narayan Singh
(Loan A/C No.) L9001060126899170, 15-Jun-26 Rs. 13,75,632/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
(Loan A/C No.) L9001070219328001, 17-Apr-26  Rs. 2,50,949/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Balaram (Borrower), Smt.Rachana Bai Rs. Thirteen Lakh Seventy-Five Structure And Fixtures Property Situated At- House No-252, (Property Id No-
Rahul (Borrower), Bhavna Bai (Co- Rs. Two Lac Fifty Thousand Structure And Fixtures Gram Panchayat Plot No. 87, Survey No.52, Ward No. (Co-Borrower), Gordhan (Co-Borrower) Thousand Six Hundred Thirty- 7001810680), Ward No-3, Vill- Wardi Mohhlla Delchi, Tehsil-Makdon, Dist-
Borrower), Nine Hundred Forty-Nine Only 11, Village- Mehatpura, Tehsil- Badnawar, Dist- Dhar, Madhya Pradesh Prakash (Guarantor) Two Only As On 15-Jun-26 Ujjain, Madhya Pradesh Admeasuring 8152 Sqft. East: Nala, West: Land Of
As On 15-Apr-26 Admeasuring 2304 Sq. Ft. East: To, West: Both Side 48', North: To, South: Ratansingh Ji, North: Land Of Kaluram Ji, South: Road
Both Side 48' (Loan A/C No.) L9001060831335997, M/S 15-Jun-26 Rs. 4,36,880/- All That Part And Parcel Of Residential/Commercial Property Land / Building / | 24-Sep-26
(Loan AIC No.) L9001060129302384, M/S 17-Apr-26 Rs. 8,74,029/- All That Part And Parcel Of Residential/Commercial Property Land / Building/ | 25-Sep-26 | |Santosh Febrication & Suppliers Through Rs. Four Lakh Thirty-Six Structure And Fixtures Property Situated At-Part Surevy No 448/1, Vill & Teh
Nakshatra Tent House Through It'S Rs. Eight Lac Seventy-Four Structure And Fixtures Property Situated At- Ph No 41, House No 94, Ward No It'S Proprietor Santosh (Borrower), o Thousand Eight Hundred Eighty Kukshi, Dist Dhar, Madhya Pradesh Admeasuring 2409 Sq Ft East: Remaning
Proprietor Sachin Patidar (Borrower), Thousand Twenty-Nine Only As 3, Village - Nandra, Tehsil- Maheshwar, Dist - Khargone, Madhya Pradesh. Dharmendra (Co-Borrower), Smt.Gayatri Bai Only As On 15-Jun-26 Land Of Khasra Num 448/1, West: Road, North: Remaning Land Of Khasra Num
Sachin Patidar (Co-Borrower), On 15-Apr-26 Admeasuring 1014 Sqft East: Road, West: House Of Hukumchand, North: Lohar (Co-Borrower), Santosh Gorana (Co- 448/1, South: House Of Bajarang Vayamshala
Sugamchand (Co-Borrower) Smt.Uma House Of Dayanand, South: House Of Kailash Borrower), Suresh (Co-Borrower)
Patidar (Co-Borrower) (Loan A/C No.) L9001060129321905, 15-Jun-26  Rs. 6,76,454/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 25-Sep-26
Jitendra Kushwah (Borrower), Ashok (Co- Rs. Six Lakh Seventy-Six Structure And Fixtures Property Situated At- P H No- 24, Vill- Nagjhiri, Th-
(Loan A/C No.) L9001060126810899, 17-Apr-26  Rs. 3,09,317/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Borrower), Smt.Sona (Co-Borrower) Rohit Thousand Four Hundred Fifty- | Gogawan, Dist- Khargone, Madhya Pradesh Admeasuring 645 Sqft East: Plot
Saradarakhan (Borrower), Smt.Sajabee Rs. Three Lac Nine Thousand Structure And Fixtures Property Sittuated At- House No-48, (Property Id No- Kushwah (Co-Borrower), Pavan Kushwah Four Only As On 15-Jun-26 Of Mr. Kamal S/O Chagan, West: Plot Of Mr. Amar S/O Chagan, North: Common
(Co-Borrower), Shahzad Kha Mansuri (Co- Three Hundred Seventeen Only | 7001809748), Ward No-02, Vill- Nayapura Tak Road Se Ander, Tehsil- Makdone, (Guarantor) Way, South: H/O Manoj
Borrower)  Nirbhy Singh (Guarantor) As On 15-Apr-26 Distt- Ujjain, Madhya Pradesh Admeasuring 74.237 Sq. Mtr. East: Road,
West: Boundary Of Mandi , North: H/O Rais, South: H/O Salim (Loan A/C No.) L9001060147138661 & 16-Jun-26 Rs. 6,05,009/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
L9001060126508409, M/S Navarang Rs. Six Lakh Five Thousand Structure And Fixtures Property Situated At - Saral No 2263, H No 21, P H No
(Loan A/C No.) L9001060126870478 & 30-Apr-26 Rs. 12,49,397/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Traders (Borrower), Nilesh Navarang (Co- Nine Only & 20, Gram Panchayat Mundladev, Gram- Mundladev Tehsil - Tonkkhurd, Dist -
L9001060837193246, Virendra Paliwal Rs. Twelve Lakh Forty-Nine Structure And Fixtures Property Sittuated At- Survey No 105/2/1 Old 105- Borrower), Smt.Teena (Co-Borrower) Rs. 5,74,157/- Rs. Five Lakh Dewas, Madhya Pradesh, 455117 Admeasuring 6000 Sq Ft East: Local Way,
(Borrower & Legal Heir Of Late Shri Thousand Three Hundred 2,Rakba No.-0.695, Aari Me Se 0.017, Vill - Gurjarbardiya , Th.& Distt- Seventy-Four Thousand One West: Jamin Of Owned, North: Jamin Of Owned, South: H/O Sobhal Singh
Nandkishor Paliwal - Co-Borrower), Ninety-Seven Only & Mandsaur, Madhya Pradesh Admeasuring 170 Square Metre East: Varichand Hundred Fifty-Seven Only As On
Smt.Manorama Bai Nandkishor (Co- Rs. 14,12,829/- Rs. Fourteen Suthar, West: Jagdish Darji, North: Rest Land Of Survey No.- 105/2, South: 16-Jun-26
Borrower & Legal Heir Of Late Shri Lakh Twelve Thousand Eight Road (Loan A/C No.) L9001060127720230, M/S 17-Jun-26 Rs. 11,97,330/- All That Part And Parcel Of Residential/Commercial Property Land / Building / | 25-Sep-26
Nandkishor Paliwal - Co-Borrower), Hundred Twenty-Nine Only As Govind Radio & Electricals (Borrower), Rs. Eleven Lakh Ninety-Seven Structure And Fixtures Property Situated At - Hosue No132, Phn 74, Ward
Smt.Premlata Paliwal (Co-Borrower), On 30-Apr-26 Smt.Prabha (Co-Borrower), Suresh Yadav Thousand Three Hundred Thirty | No.09, Village- Koganva, Gram Panchayat- Durgapur, Tehsil- Kasrawad, Dist-
Smt.Mangala Devi Paliwal (Co-Borrower), (Co-Borrower), Prakash Yadav (Co- Only As On 17-Jun-26 Khargone, Madhya Pradesh, 451332 Admeasuring 2250 Sq Ft East: Common
Bala Ram Patidar (Gaurantor) Borrower), Krishnalal (Guarantor) Road, West: H/O Rameshwar Hobal, North: H/O Bhagirath Puniya & Street,
South: H/O Premlal Onkar
(Loan A/C No.) L9001071022540711, 14-May-26 Rs. 10,77,094/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Badrilal (Borrower), Smt.Anita Bai (Co- Rs. Ten Lakh Seventy-Seven Structure And Fixtures Property Situated At- Survey No 367/1, Ph No 29, Village (Loan A/C No.) L9001060146207383, 18-Jun-26 Rs. 15,59,098/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 23-Sep-26
Borrower) Thousand Ninety-Four Only As - Bidwal, Tehsil - Badnawar, Dist- Dhar, Madhya Pradesh Admeasuring 9579 Ashish Pandit (Borrower), Smt.Jyoti Bairagi Rs. Fifteen Lakh Fifty-Nine Structure And Fixtures Property Situated At - Survey No 644/1/1Paki, House No
On 13-May-26 Sgqft East: Land Of Shivnarayan, West: H/O Mohan Lal, North: Land Of (Co-Borrower), Ghanshyam Bairagi (Co- Thousand Ninety-Eight Only As 554, Ward No. 13, Ph No 15/28, Saraswati Colony Gram - Badnawar, Main
Kanthiram, South: Lanf Of Mohanlal Borrower) On 18-Jun-26 Road, Badnawar, Dist - Dhar, Madhya Pradesh, 454660 Admeasuring 900 Sq
Ft East: Plot Purchase By Radheshyam, West: House Of Arvind, North: Common
(Loan A/C No.) L9001060143735622, 15-May-26 Rs. 4,20,469/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 Way, South: House Of Sejad
Tofan Banjara (Borrower), Smt.Gulpa Bai Rs. Four Lakh Twenty Thousand | Structure And Fixtures Property Situated At- Saral No 85, Ph No 06, House No - - - —
(Co-Borrower) Four Hundred Sixty-Nine Only 85, Ward No 05, Village - Tolakhedi, Tehsil - Shamgarh, Dist - Mandsaur, (Loan A/C No.) L9001060140136834, M/S 18-Jun-26 Rs. 7. 76,864/.- All That Part And F’arcel Of ReS|dent.|aI/CommerC|aI Properlg./ Land / BLII@IHQ/ 25-Sep-26
As On 13-May-26 Madhya Pradesh,458883 Admeasuring 1050 Square Feet East: House OFf Devendra Vegetable (Borrower), Devendra Rs. Seven Lakh Seventy-Six Structure And Fixtures Property Situated At - Ph.No.24, Village- Palasiya,
Prahlad, West: Common Road, North: Street, South: Common Road (Co-Borrower), Smt.Minakshi (Co- Thousand Eight Hundred Sixty- | Tehsil- Dharmpuri, Dist- Dhar, MP, 454552 Admeasuring 1100 Sq Ft East: H/O
Borrower) Four Only As On 18-Jun-26 Misrilal Yadav, West: H/O Gajendra Patidar, North: Road, South: Road
(Loan A/C No.) L9001060146060581, 18-May-26 Rs. 4,91,441/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Gopal (Borrower), Smt.Kiran Bairagi (Co- Rs. Four Lakh Ninety-One Structure And Fixtures Property Situated At - House No 127-2, Survey No. (Loan A/C No.) L9001060143202648, M/S 18-Jun-26 Rs. 15,70,830/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 23-Sep-26
Borrower) Thousand Four Hundred Forty- 307/1, P.H.No- 02, Village -Bheslay, Tehsil -Rau, Dist- Indore, Madhya Pradesh, Sirvi Traders (Borrower), Ghanshyam Rs. Fifteen Lakh Seventy Structure And Fixtures Property Situated At - P.H No 52, House No 12, Gram -
One Only As On 13-May-26 453556 Admeasuring 1491 Sq Ft East: H/O Shri Ravi Bairagi, West: H/O Shri Molwa (Co-Borrower), Smt.Mamata (Co- Thousand Eight Hundred Thirty | Kanjora, Gram Panchayat Kanjora, Ward No 01, Tehsil - Sardarpur, Dist - Dhar,
Ravi Bairagi, North: H/O Shri Shivji Ram Ji, South: Chok & Road Borrower) Only As On 18-Jun-26 Madhya Pradesh, 454116 Admeasuring 900 Sq Ft East: Aam Rasta, West:
House Of Ruplal, North: House Of Hemalal, South: House Of Hemalal
(Loan A/C No.) L9001060149964827, M/S 18-May-26 Rs. 16,84,017/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
Dewansh Kirana And Aata Chakki Rs. Sixteen Lakh Eighty-Four Structure And Fixtures Property Situated At- House No 178 New 161, Ward (Loan A/C No.) L9001060123032102, Sonu 13-Jul-26  Rs. 4,30,115/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26
(Borrower), Smt.Rukmani (Co-Borrower), Thousand Seventeen Only As No.27-28, Gram- Bagdun, Tehsil- Pithampur Dist-Dhar, Madhya Pradesh, Bairagi (Borrower), Smt.Durga Bai (Co- Rs. Four Lakh Thirty Thousand Structure And Fixtures Property Situated At- Phno 123, H No. 19, Village-
Mahadev (Co-Borrower) On 13-May-26 453771 Admeasuring 900 Square Feet East: Aam Rasta , West: H/O Borrower), Smt.Mohini (Co-Borrower) One Hundred Fifteen Only As Khandwa, Tah- Pithampur, Dist- Dhar, Madhya Pradesh, 454774 Admeasuring
Gangaram , North: H/O Shewak , South: H/O Bharat Krishna Das Bairagi (Co-Borrower) On 13-Jul-26 99.6 Sqyds East: Gali, West: H/Q Babu, North: Road, South: H/O Hari
(Loan AJC No.) L9001071020419302, 15-Jun-26 Rs. 6,86.924/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 (Loan A/C No.) L9001060145123643 & 13-Jul-26  Rs. 22,09,5'./0/— All That Part And.ParceI Of Residen.tiaI/CommerciaI Property Land / Building / 23-Sep-26
Kailashchandra (Borrower), Smt. Shivkanya Rs. Six Lakh Eighty-Six Structure And Fixtures Property Sitauted At Ph No. 35/63, Survey No 231/7, tggg: ggg;gg:zf;:g &M/S Shree Om Th;ss.;ze:ige:ll—-m:;fek:SNeI\r::nty 71;;“‘7\;::3 ﬁzdz’:l::;Zil:gg?\gr:Itll\llz;:e:d':tsl—::tues:ighﬁ:yp\?il/l? :l:uz;g‘: T
(Co-Borrower) Thousand Nine Hundred Vill.- Bamandakalan, Te.- Badnawar, Dist.- Dhar, Mp. Admeasuring 3550 Sq. ! . ’ ! o) y
Twenty-Four Orly As On Ft. East: House Of Patwari Bhai, West: House Of Manohar, North: Self Open Marbles (BorroYver), Omprakash (Co- Only & Rs. 12,24,795/- Rs. And Dist - Dhar , Madhya Pradesh ,454001 Admeasuring 2152 Sq.Ft. East:
15-Jun-26 Land, South: Local Way Borrower), Sanjay Parmar (Co-Borrower), Twelve Lakh Twenty-Four Road, West: Other Plot, North: H/O Ganpat, South: Road
Bolaram (Co-Borrower), Smt.Sudha Bai Thousand Seven Hundred
(Loan A/C No.) L9001060135720009, Ajru 15-Jun-26 Rs. 7,93,323/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 24-Sep-26 (Co-Borrower) Ninety-Five Only & Rs.
Khan (Borrower), Smt.Rukhaya Khan (Co- Rs. Seven Lakh Ninety-Three Structure And Fixtures Property Situated At Phn 83/27 , Anku Kr 302, Ward No 10,99,684/- Rs. Ten Lakh
Borrower) Thousand Three Hundred 08 , Hussani Mohalla, Vill - Nanpur , Tehsil And Dist - Alirajpur ,Madhya Pradesh Ninety-Nine Thousand Six
Twenty-Three Only As On Admeasuring 280 Sqft East: Bus Stand Road, West: H/O Ramchandra Madhu Hundred Eighty-Four Only
15-Jun-26 Mali, North: Road, South: Road As On 13-Jul-26

attention is Invited to provisions of sub section (8) of section 13 of the Act read with rule 8 (6), in respect of time available, i.e. 30 days from thisintimation, to redeem the secured assets.”

Date
Place

: 28/09/2026
: Indore / Mandsaur, Madhya Pradesh

The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the property described herein above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said [Act 2002] read with Rule 8 of the said rule on the date mentioned in the above table. “The borrower's

The borrower in particular and the publicin general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge ofthe AU Small Finance Bank Limited (A Scheduled Commercial Bank) for the amount and interestthereon mentioned in the above table.

Authorised Officer
AU Small Finance Bank Limited
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RUSSIAN DRONE HITS KYIV SCHOOL

LOS ANGELES
California
helicopter
crash kills 2

A medical helicopter
crashed off Catalina Island
near Los Angeles, killing
two people and leaving
two hospitalised, auth-
orities said. Rescuers early
Thursday searched for a
fifth person who was re-

AP
KYIV
A Russian drone struck a
school in Kyiv on Thursday, city
officials said, as the Ukrainian
capital endured another night
and day of relentless aerial at-
tacks.

Children and staff at the
school were in shelters when the

sian onslaught aims to terrorise
civilians, officials and analysts
say, and break their will to resist
four-and-a-half years after Mos-
cow's full-scale invasion.

The strain is showing among
Kyiv residents. Maryna Lysto-

ing where a drone or missile will
hit.

"It'sreally horrible. I can't take
it anymore. I think, I think that
soon we're all going to leave. I'm
really not doing well,” she told
The Associated Press.

something hits, one of my
relatives could be killed.”

She recently had to go to
another part of the city, she said,
and was “genuinely stressed the
whole way there.”

“Tkept checking, like, whether

world

Indore, Friday, October 2, 2026

A VASTU HOUSING FINANCE CORPORATION LTD
VAST

HOUSING FINANCE

POSSESSION NOTICE

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,

Sewri (West), Mumbai 400015. Maharashtra.
CIN No.: U65922MH2005PLC272501

pad, 35, said her hair has started
falling out due to the strain of es-
calating attacks and never know-

relax,” she said. “I keep thinking
that if something happens, if

anything was flying in, where it
was going, where am I supposed
to go? Where am I supposed to
run?’

“I'm constantly anxious. I can't

drone hit, Kyiv Mayor Vitalii
Klitschko said, although the
drone's warhead didn't explode.

NASHIK MUNICIPAL CORPORATION

Public Health Department

DESIGN, SUPPLY,

WESTERN RAILWAY
AHMEDABAD DIVISION

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise
of powers conferred on me under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below.

The borrower and guarantor in particular and the publicin general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and
interest thereon, costs etc.

N . . . LS d
ported to bp in the aircraft There was no immediate report patd E-Tender Notice No. 7 (Year 2026-27) INSTALLATION SN Name of Borrower, Date & Amount of Description of Property Date & Type of
and was missing, the Los of casualties. The building's brick E-Tender Notice 7 for work under the Public Health PROGRAMMING, TESTING Co-Borrower and LAN No. | Demand Notice Possession
Angeles County Fire De- frontage showed a large hole . . . . AND COMMISSIONING OF 1 Mr/Mrs. Manohar Singh 26-Jun-26  |All that part and parcel of the Immovable property Symbolic
partment said in a social and black burn mark alongside Department of Nashik Municipal Corporation will be | |eLEcTRONIC INTERLOCKING (Borrower) Rs.1226585/-  |situated at, (For LAN NO:-LP0000000111798)- 1.| Possession Taken
E.lI) SYSTEM Mr/Mrs. Sunita Bai Rs.1056818/- as on |Property Address:-Sarve no. 1524/3/2/1, Ph.n.40,|  on 26-Sep-26

smashed windows. available on the government website www.mahatenders

media post. First re-
sponders were called to
the crash shortly before 8

; - . The President of India invites E- LP0000000111798 LP0000000113470) 2.Property Address as per
fpm Wednles?ay anﬁ pulled pulnctufatid Ey loud bangs and pUb_I'ShEd onthe online website. Tenders against Tender No DRM-SnT- LP0000000113470 document - House No. 32, P.h.n.40, Ward no. 11,
our people from the palls 0. b. ac, §m0ke 2.15 drones W/GT.%./QQQ/?‘& XXX ADI-Sig 11 of 2026-27 closing date Cram Mohammad kheda, Dewas, Tonkkhurd,
water. and missiles hit, making it feel 2 09.90.202% Medical Officer Of Health 28.10.2026, 15:00 Bidders will be able Dewas, Madhya Pradesh, Address as per actual site -

Kyiv has in recent weeks lived
through repeated air raid alerts,

.gov.in. from 01/10/2026 to 21/10/2026 up to 05 pm.

Note - All further necessary notices/clarifications will be

NOTICE INVITING TENDER No. -
DRM-SnT-ADI-Sig 11 of 2026-27
DRM/S and T acting for and behalf of

(Co Borrower),
Mr/Mrs. Sandeep Sayal
(Co Borrower)

16-Jun-26

old no. 21, Ward No. 04, Saral No. 124, Total PlotArea
500 Sqfit.(46.46 Sqmit), Tonk Khurd, Dewas,
Madhya Pradesh, 455116 and (For LAN NO: -

to submit their original/revised bids

. ; House No. 32, Ph.n.40, Ward no. 11,
upto closing date and time only,

like a city under siege. The Rus- Gram

Nashik Municipal Corporation

DAMASCUS . Mohammad kheda, Dewas, Tonkkhurd, Dewas,

7 killed on > s tonir, and any such manual offr MadhyaPrades, 455116 Toa Pltdves: 10363

received shall be ignored. 1 Name of -28 sqm) Boundaries as follows: North — Property

passenger mahinclra HOME FINANCE ||z e g, e s Soneniaras kB 3

b . S o Corporate Office: Unit No. 203, 2nd Floor, Piramal Corporate Park, Opposite Fire Brigade Station, Programming, Tfe TEtII ”9: and 22?:: dur;SSITEQhS /h'g:l:;ei;uzthD;]Z;?gfg*;hioﬁzig
: : : s commissioning of Electronic -

us 11 yrla Kamani Junction, LBS Main Road, Kurla West, Mumbai — 400070 Interlocking (E.l) system along with East — Property 1-Shree Coud Colony / Property 2-

outdoor S&T work at KANDLA PORT
YARD of Ahmedabad Division.
2 Estimated Cost of Work:
Rs. 13,30,09,781.66/- (Rs. Thirteen
Crore Thirty Lakh Nine Thousands
Seven Hundred Eighty One Ruppes
and Sixty Six Paisa Only) 3 Earnest
Money Deposit: Rs. 26,60,200/- (Rs.
Twenty Six Lakh Sixty Thousands Two
Hundred only) 4 Date and time of
closing: Not later than 15:00 hrs of
28.10.2026 5 Date and time of
opening of Tender: Opening on
28.10.2026 at 15:30 hrs. 6 Web site of
E-Tendering www.ireps.gov.in

ADI 176

Like us on: I facebook.com/WesternRly

PUBLIC NOTICE

Customer Service Intimation Regarding Closed Branches
Notice is hereby given to the customers of Barwaha SB Branch of Mahindra Rural Housing Finance Limited (MRHFL), formerly situated
at 1ST FLOOR BANSI TRADE CENTER, KANWAR COLONY MAHESHWAR ROAD INFRONT OF SAHU MARKET BARWAHA
KHARGONE 451115, MADHYA PRADESH, has been closed and is no longer operational due to operational convivence and to ensure
continued customer services.
Customers requiring any housing finance-related services or assistance may contact:
Toll-Free Number: [1800-233-5333]
Bhopal Regional Office:-PLOT NO.11 1ST FLOOR SIYA HEIGHTS NEAR BAGHSEWANIYA MARKET BEHIND RAJA BHOJ
COMPLEX, TULSIVIHAR COLONY BAGHMUGALIYABHOPAL 462043, MADHYAPRADESH]
| Email: [mrhfl.cc@mahindrahomefinance.com]
All existing loan accounts and customer service arrangements continue uninterrupted through the above channels. The closure of the
branch does not affect the rights and obligations of customers/MRHFL under their respective loan agreements.

Gajraj's agricultural land West —
road/ Property 2-Common Way

Property 1-Kachha

At least seven people
were killed late Wednes-
day when attackers
opened fire on a small
passenger bus in north-
western Syria, state
media reported. Four
people were wounded in
the gun attack near the
Masyaf Bridge in the
western Syrian province
of Homs late Wednesday,
state-run SANA news
agency reported.

Regional Office: Plot No. 160-161,

il ;E I aa; 3“-q5 sﬁ?:n- PU-4, Behind C-21 Mall,

Central Bank Of India | scheme No. 54, A.B. Road, Indore
DEMAND NOTICE

Under Section 13(2) of the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act 2002

OurBranch, atthe request of you, the following Borrowers/Guarantors, granted to you various credit limits and out
of total amount due to us you have defaulted in repayment of entire amount. As you have defaulted in repayment of
your full liabilities, we have classified your dues as Non-Performing Asset on 21.09.2026 (For Sr. No. 1) and
23.09.2026 (For Sr. No. 2) (Date of NPA) in accordance with the guidelines of the Bank/ directions or guidelines issued
by Reserve Bank of India. We also inform you that inspite of our repeated notices and oral requests for repayment of the

Authorized Officer
Mahindra Home Finance Limited

ADDENDUM TO FORM G
[Under Regulation 36A of the IBBI ( ion Process for
Regulatlons, 2016]

PROCLAMATION REQUIRING THE APPEARANCE

Persons)

OF ACCUSED PERSON

ISHAPE APPLIANCES PRIVATE LIMITED

TOkvo court CIN:U74999MP2017PTC043877 See Section 82 Cr.P.C. entire amount due to us, you have not so far paid the same. You are aware that the various limits granted by us are
OPERATING IN MANUFACTURING & FABRICATION AND TRADING OF Whereas complaint has been made before me that accused secured by the following Assets (Secured assets).
grants Iegal METPL SHEET BASED PRODUCTS AT DEWAS WADHYA PRADESH Satpal Singh, S/o: Magan Singh, Rlo: H.No. 127, Akash Nagar, | [ 8- Name and Address of Description of Property Demand Notice Date
protection to G O o e St e sy mmoare somtoned | | Indore, Madhya Pradesh has committed (or is suspected to have | [NoL__Borrower/Quner/Mortgagor Outstanding Amount
. below of the said Form G: committed) the offence in case FIR No. 872/2021, U/s 379/380 Khargone Branch
human voices RELEVANT PARTICULARS IPC, P.S.: Khajuri Khas, Delhi and it has been returned to a M/s Ring Engineers, Equitable Mortgage of all that piece and parcel
- 10. | Last date for receipt of expression of interest i _ 09-0ct-26 warrant of arrest thereupon issued that the said accused Prop.: Mohit Jain, Diverted Land situated at Survey No. 252/4, P. H. !
11. | Date of f | list of ti luti I 1t 19-Oct-26 .
L': /AI clone case L2 Last daie for submission of objectons o provisional 8t | 2400126 Satpal Singh cannot be found and whereas it has been shown (Borrower & Mortgagor) ggl'v\f:d(iN?ghzli-li l\li?]a?g);(,n\lr?:] %ﬁgﬁ{ﬁaﬁg’;‘rﬂ }/,wa,‘:g)e Deg:nggu;n;ezﬁbate
TOKYO 13. | Date of @ssue of_final Iist_of prospective resolution a_pplicantg 03-Nov-26 to my satisfaction that the said accused Satpal Slngh has Unit Add: Khasra No. 252/4/1, s e, .F), .Ud.
14. | Date of f inf it dum, luati ! 06-Nov-26 . . . 1.
A Tokyo court has awarded || 0 T e o e s | %7 || | absconded (or is concealing himself to avoid the service of the | | 4 |Ph. No. 44, Village Balwadi, Tehsil|Aez: 1133 Hectare Paiki Area 0566 Hectare After EIRRAE IR
]ega] protection to the human 15. | Last date for submission of resolution plans 06-Dec-26 said warrant) “| Khargone, y . p + Interest from

Note: All other contents of the Form G dated 29.09.2026 shall remain the same. CIRP RegiSterEd Sale Deed No. MP229302020A1773253

voice in a landmark case in
which a popular Japanese
anime voice actor demanded
that TikTok close an account
over its unauthorised use of
an artificial intelligence clone
of his trademark baritone.

The Tokyo District Court's
decision Wednesday was the
first acknowledgment of the
right to one's voice in Japan.
The ruling was good news for
many anime voice actors at a
time when they are increas-
ingly concerned about the use
of Al-generated versions of
their voices on social media.

The plaintiff, Kenjiro Tsuda,
is an actor best known for his
“lustrous and deep” voice in
starring characters such as
Kento Nanami in “Jujutsu
Kaisen,” a popular anime
series. In his lawsuit, Tsuda
said that the anonymous op-
erator of the TikTok account
“Nanami" wrongfully profited
by attracting viewers with his
voice narrating in more than
180 videos about urban leg-
ends and paranormal phe-
nomena, and asked for the
material to be deleted.

“The human voice is sym-
bolic of individual personality,
just like one's portrait,” Pre-
siding Judge Aya Takahashi
said, according to a court
document seen by The As-
sociated Press.

US SANCTIONS
PAK ENTITIES
OVER ALLEGED
IRAN LINKS

IANS
NEW DELHI

The United States has im-
posed sanctions on 10 individ-
uals and entities across several
countries for allegedly help-
ing procure weapons and
military components for
Iran's Ministry of Defence and
Armed Forces Logistics (MO-
DAFL), a report has said.

As per analysis by The
Media Line, among those
sanctioned is a Pakistani busi-
nessman along with three
companies linked to the per-
son. Moreover, the business-
man is chairman of the
Pakistan-based Cavalier
Group, a private defence com-
pany with operations in Pak-
istan and other countries.

In addition, US authorities
allege that the person and the
company acted as intermedi-
aries for Iran's defence minis-
try and helped facilitate the
procurement and distribution
of weapons.

Period is expiring on 27 Oct 2026 and the time-lines mentioned above are subject to the
extension to be granted by Hon'ble NCLT.

For ISHAPE APPLIANCES PRIVATE LIMITED

Sd/-

Prabhat Jain

Resolution Professional

Proclamation is hereby made that the said Satpal Singh
accused of offence in case FIR No. 872/2021, U/s 379/380 IPC,
P.S.: Khajuri Khas, Delhi and is required to appear before this
Court to answer the said complaint on or before 23.11.2026.

IBBI Reg. No. IBBI/I

Reg. Add: LIG 212, E-7 Arera Colony, Near Union Bank,
Communication Add: 15 Tapti Appartment, Roshanpura Sqr, Bhopal MP 462003

PA-001/1P-P-02233/2020-2021/13480
AFA Valid till 30.06.2027

Stop No 11, Bhopal, MP, 462016.

Date: 01.0ct.26

DP13832iNEr2026 Judicial Magistrate First Class-03 (North East)

By Order
Ms. Norma Jain

Dist. Khargone (M.P.) 451001

71 N, Sector-A, Sudama Nagar,
Indore (M.P.) 452009

M/s Karishma Enterprises,
Prop. Mr. Ashish Patidar S/o Late
Ramesh Patidar (Borrower)

Unit Address: 90, Revenue Nagar,

2.|Residence Address: H. No. 231, C/o

Indore (M.P.) 452009

Permanent Address: 07, Shakti
Niwas, Gandhi Marg, Vallabh Path,
Anjad, Dist. Barwani (M.P.) 451556

Permanent Add: 18/J, Scheme No.

Scheme No. 78 Branch, Indore

Annapurna Road, Indore (M.P.) 452009

Shri S.C.Solanki, Vishwakarma Nagar,

21.09.2026
& other charges,
expenses

dated 20.11.2020. Registered with Sub/Joint
Registrar Khargone (M.P.) Boundaries: North: Govt.
Land, South: Govt. Kakad, East: Remaining Land of
Same Survey Sold to Vikas, West: Land of Survey No.
252/3/2

Immovable Asset: Equitable Mortgage of property
consisting of Plot of Land and Tenement Residential
House at Plot / House No. 255, Ward No. 4, Vallabh
Path, Gali No. 3, Anjad, District Barwani (M.P.)
451556, Admeasuring Area: 1488 Sq.ft., in the
name of Mr. Harish Patidar S/o Late Ramesh
Patidar and Mr. Ashish Patidar S/o Late Ramesh
Patidar, Boundaries: North: House of Kailash
Sattan, South: House of Prabhu Dayal Dev, East:
Land/Common Gali: West: Bhongli River

Movable Asset: All hypothecated goods including
stocks.

Demand Notice Date
23.09.2026

24,67,019.33
+ Interest from
23.09.2026
& other charges,
expenses

For the reasons stated above, we hereby call upon you to discharge in full your liabilities to us within a period of 60
days from the date of this notice, failing which we will be exercising the powers under section 13(4) of the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, against the
secured assets mentioned above. Please take note that after receipt of this notice, you shall not transfer by way of sale,
lease or otherwise any of the secured assets referred to in this notice, without prior written consent of the secured
creditor. We draw your attention to section 29 of the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002, which awards imprisonment upto one year or with fine, or with both, if you

contravene the provisions of the Act.

The borrower’s attention is invited to provisions of sub-section (8) of Section 13 of the act,in respect of time
available, to redeem the secured assets.

Place: Indore, Date: 02.10.2026

Authorised Officer, Central Bank of India

Place: Bhopal | | (Court Matter) Room No. 22, Karkardoom Court, Delhi
AU SMAI_ I_ F I NAN C E BAN K I_ I M I TE D(A Scheduled Commercial Bank)
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)
APPENDIX IV [SEE RULE 8(I)] POSSESSION NOTICE
Whereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Limited (A Scheduled Commercial Bank) under the “Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 (12) read with rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned in the said notice within 60 days
from the date of receipt of the said notice as per the details given in below table: -
Date of
Name of Borrower/Co-Borrower/ 13(2) Notice Description of Mortgaged Property Possession
Mortgagor/Guarantor/Loan A/c No. Date & Amount Taken
(Loan A/C No.) L9001060129443755, 16-Dec-25 Rs. 2,41,172/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
Bakil Banjara (Borrower), Smt.Lata Bai Rs. Two Lakh Forty-One Structure And Fixtures Property Situated At - Khasra No 1084, Ph No 16, Motipura,
Banjara (Co-Borrower), Jugraj Singh Thousand One Hundred Village - Sitamau, Distt - Mandsaur, Madhya Pradesh, 458558 Admeasuring 1140
Chandravat (Guarantor) Seventy-Two Only As On Sqft East: Guddalal, West: Karu Durga, North: Road, South: Madan Goru
11-Dec-25
(Loan A/C No.) L9001060136344512, Kan |14-May-26 Rs. 12,22,270/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 28-Sep-26
Singh (Borrower), Shyam Kunwar (Co- Rs. Twelve Lakh Twenty- Structure And Fixtures Property Situated At- Survey No.66, P H No 64, Vill-
Borrower), Two Thousand Two Khokhra, Th- Jaora, Dist- Ratlam, Madhya Pradesh Admeasuring 0.25 Hect. East:
Hundred Seventy Only As L/O Dalu Bai, West: Remaining Land, North: L/O Gulab, South: Marg
On 13-May-26
(Loan A/C No.) L9001060128445569, Anil | 15-May-26 Rs. 3,83,556/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
Singh (Borrower), Smt.Rekha Kunwar (Co- |Rs. Three Lakh Eighty-Three | Structure And Fixtures Property Situated At- Khasra No. 770, House No 247, Ward
Borrower), Ratan Singh (Guarantor) Thousand Five Hundred No 09 And Ph No 63, Gram- Ranayra, Tah- Malhargarh, District- Mandsaur, Madhya
Fifty-Six Only As On Pradesh, 458556 Admeasuring 756 Square Feet East: Bada Of Jagpal Singh,
13-May-26 West: Common Way, North: Road, South: H/O Dule Singh
(Loan A/C No.) L9001060142202166, 15-Jun-26 Rs. 6,43,890/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
Sartaj Khan (Borrower), Mumtaj Khan (Co- Rs. Six Lakh Forty-Three Structure And Fixtures Property Situated At- East Part Plot No 11, Part Of Survey
Borrower), Smt.Samsaad Bee (Co- Thousand Eight Hundred No 141 And 145, Block B, Ward No 40, Ghasi Nagar, Tigriya, District - Mandsaur,
Borrower), Anis Khan (Guarantor) Ninety Only As On Madhya Pradesh Admeasuring 46.46 Square Metre East: House Plot No. 12
15-Jun-26 Sanjay Joshi, West: Part Of House No. 11 Shantilal, North: House Of Plot Block C,
South: Colony Rasta
(Loan A/C No.) L9001060131647340 & 15-Jun-26 Rs. 7,66,204/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
L.9001060839677407, Bharatram Meghwal Rs. Seven Lakh Sixty-Six Structure And Fixtures Property Situated At - House No-546, Phn-47, Khasra No-
(Borrower), Samarath (Co-Borrower), Thousand Two Hundred 924, Ward No-18, Village- Khakriya Khedi, Teh- Malhargarh, Dist - Mandsaur,
Smt.Kushal Bai Megwal (Co-Borrower) Four Only & Madhya Pradesh Admeasuring 2303 Sqft East: Common Road, West: H/O
Bapulal (Co-Borrower) Rajendra Sahu Rs. 6,39,372/- Rs. Six Lakh Madansingh , North: H/O Govind Singh , South: Land Of Hiralal
(Guarantor) Thirty-Nine Thousand Three
Hundred Seventy-Two Only
As On 15-Jun-26
(Loan A/C No.) L9001060126395242, 16-Jun-26 Rs. 1,89,251/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
Madanlal Dangi (Borrower), Smt.Karibai Rs. One Lakh Eighty-Nine Structure And Fixtures Property Situated At- P.H.No-14, Vill- Vishniya, Teh-
(Co-Borrower), Shivlal Dangi (Guarantor) Thousand Two Hundred Sitamau, District- Mandsaur, Madhya Pradesh, 458558 Admeasuring 1040 Square
Fifty-One Only As On Feet East: H/O Bhagwanlal, West: H/O Shiekh Igbal, North: Road , South: Nala
16-Jun-26
(Loan A/C No.) L9001060135736633 & 17-Jun-26 Rs. 7,02,033/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
L9001060146251858, Shantilal Porwal Rs. Seven Lakh Two Structure And Fixtures (Property 1) Property Situated At - Ph No 11 & 26, Plot No.
(Borrower), Smt.Janta Bai Porwal (Co- Thousand Thirty-Three Only 08, Ward No 08, Gram- Ramgarh, Tehsil- Sitamau, District- Mandsaur, Madhya
Borrower), Rahul Porwal (Co-Borrower), & Rs. 7,74,842/- Rs. Seven Pradesh, 458558 Admeasuring 336 Square Feet East: Bazar, West: H/O
Ashok Gir Goswami (Guarantor) Lakh Seventy-Four Nanuram, North: Kushalbai Mohanlal, South: H/O Dashrath, (Property 2) Property
Thousand Eight Hundred Situated At- Plot No 517-P, Khasra No. 57, Village- Ramgarh, Tehsil- Sitamau,
Forty-Two Only As On District- Mandsaur, Madhya Pradesh, 458389, Admeasuring 1108.69 Square Feet,
17-Jun-26 East: H/O Mohammad Husain, West: Rasta, North: H/O Mohammad Husain, South:
Open Land Of Nana Lal Dangi
(Loan A/C No.) L9001060825362709, M/S |18-Jun-26 Rs. 11,96,684/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
Sawaliya Kirana (Borrower), Shivnarayan Rs. Eleven Lakh Ninety-Six Structure And Fixtures (Property 1) Property Situated At -Vill- Bajkhedi, Teh-
Kala (Co-Borrower), Smt.Kanta Bai Kala Thousand Six Hundred Sitamau, District - Mandsaur, Madhya Pradesh, 458558 Admeasuring 1026 Square
(Co-Borrower) Ghanshyam Kala (Co- Eighty-Four Only As On Feet East: Government Land , West: Road , North: H/O Bhuwan Rajput, South: H/O
Borrower) 18-Jun-26 Radhakishan Rajput, (Property 2) Property Situated At -House No-65, Vill- Bajkhedi,
Teh- Sitamau, District - Mandsaur, Madhya Pradesh, 458558, Admeasuring 666
Square Feet, East: H/O Nyalibai, West: Road, North: H/O Kansinghji, South: H/O
Shivnarayan Ji
(Loan A/C No.) L9001060135236881, 20-Jun-26 Rs. 15,50,841/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 29-Sep-26
Padam Singh Borana (Borrower), Rs. Fifteen Lakh Fifty Structure And Fixtures Property Situated At -Panji No 559 Ph No 49, Ward No 18,
Smt.Bantu Bai Sondhiya (Co-Borrower), Thousand Eight Hundred Khakhariyakhedi, Malhargarh, District- Mandsaur, Madhya Pradesh, 458556
Nitesh Prajapat (Guarantor) Forty-One Only As On Admeasuring 9768 Square Feet East: Road & H/O Kamalsingh, West: Land Of
19-Jun-26 Self, North: Land Of Manoharsingh, South: Land Of Self
(Loan A/C No.) L9001060137832831, 13-Dec-24 Rs. 18,73,872/- All That Part And Parcel Of Residential/Commercial Property Land / Building / 28-Sep-26
Balwant Singh Rathore (Borrower), Ishvar Rs. Eighteen Lac Seventy- Structure And Fixtures Property Situated At - Lsn 38,76/1,78,79,82, Vill - Bilawali,
Singh (Co-Borrower), Smt.Pooja Kunwar Three Thousand Eight Tehsil - A Lot, District - Ratlam, Madhya Pradesh Admeasuring 151771.14 Sq Ft
(Co-Borrower), Radheshyam (Guarantor) Hundred Seventy-Two Only | East: Property Of Puran Singh , West: Property Of Guman Singh , North: Property
As On 11-Dec-24 Of Ganga Bai , South: Gav Aabadi
The borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the property
described herein above mentioned table in exercise of powers conferred on him/her under section 13(4) of the said [Act 2002] read with Rule 8 of the said rule on the date mentioned in the
above table. “The borrower's attention is Invited to provisions of sub section (8) of section 13 of the Act read with rule 8 (6), in respect of time available, i.e. 30 days from this intimation, to
redeemthe secured assets.”
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of the AU Small
Finance Bank Limited (A Scheduled Commercial Bank) for the amount and interest thereon mentioned in the above table.
Date :01/10/2026 Place :Indore, Madhya Pradesh Authorised Officer AU Small Finance Bank Limited

Muthoot Homefin (India) Ltd.

Muthoot Homefin

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security Interest Act,
2002 read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002.

The undersigned is the Authorised Officer of Muthoot Homefin (India) Ltd. (MHIL) under Securitisation And
Reconstruction Of Financial Assets And Enforcement of Security Interest Act, 2002 (the said Act). In
exercise of powers conferred under Section 13(2) of the said Act read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002, the Authorised Officer has issued Demand Notices under section 13(2) of the said
Act, calling upon the following Borrower/s (the “said Borrower”), to repay the amounts mentioned in the respective
Demand Notice/s issued to them that are also given below.

In connection with above, Notice is hereby given, once again, to the said Borrower to pay to MHIL, within 60 days from
the publication of this Notice, the amounts indicated herein below, together with further interest at 2% p.m. as
detailed in the said Demand Notices, from the dates mentioned below till the date of payment and/or
realization, payable under the loan agreement read with other documents/writings, if any, executed by the said
Borrowers. As security for due repayment of the loan, the following assets have been mortgaged to MHIL by the said

Borrowers respectively.

Corporate Office: Unit No. 19-NE, 19th Floor, The Ruby, Senapati Bapat Marg, Near Ruparel
College, Dadar (West), Mumbai, Maharashtra - 400 028

DEMAND NOTICE

Sr.| Name of the Borrower(s)/ | Total Outstanding | Date of Description of secured asset
No.| Co-Borrower(s)/ Guarantor/ Dues (Rs.) Demand (immovable property)
’| Loan Account No./Branch Notice

1. |Saurabh Gopnarayan/ Rs. 26,63,575/- |26-Aug-| All That Piece And Parcel Of Property Admeasuring 399 Sq.
Suraj Gopnarayan/ Rupees Twenty | 2026 |[Feet, Situated At The South Part Of House Plot No. 214,
Suman Bai/ Six Lakh Sixty Khatipura, Ward No. 12, Near Khatipura Dharmashala,
Gyaneshwar Three Thousand Gouri Nagar, Tehsil & District Indore, Madhya Pradesh-
IND-HL-002327/ Indore|  Five Hundred 452003, Together With All Rights, Easements And

Seventy Five Appurtenances Attached Thereto, Bounded As Follows:
Only. North: Remaining Part of Plot No. 214 (Harishankar Kalme);
South: other Plot; East: Road; West: Other House.

2. |Banvari Vishvkarma/ Rs.20,99,928/- |26-Aug- | Property Situated At Plot No. L-0S, Shree Swastik, Survey
Kiran Vishvkarma/ Rupees Twenty 2026 |No.210/1/1,210/1/2,210/1/3,210/1/4, Village Sinhasa,
IND-HL-002233/ Indore| Lakh Ninety Nine Ph No. 07 (New No 06), Tehsil-Malharganj, District Indore

Thousand Nine (M.P.) 453112 Boundary of Porperty:- East Colony Road,
Hundred Twenty West -Land No. 82&83, North Land No. L-4, South -Land
Eight Only. No. L-6.Total Area: - 525Sq. Ft.
3. [Narendra Singh Tomar/ | Rs.14,03,118/- |26-Aug-|All That The Flat Bearing No F/B-105, Block No. "Q"
Arti Tomar/ Rupees Fourteen | 2026 |Measuring 41.68 Sq.Mtr. Super Built Up In The Colony
IND-HL-002154/ Indore Lakh Three Known As Super City Gyansheela Homes (Silk Space)
Thousand One Abutted And Bounded As Under: North: Flat No. F/B-104,
Hundred South Flat No. F/B-106, East Common Passage, West
Eighteen Only. other Land.

4. |Prakash Singh Khalsa/ Rs.8,57,811/- |26-Aug-| All That Piece And Parcel Of House Situated At Ph No. 39,
Parvindar Kour/ Rupees Eight 2026 | Village Jakhya, Tehsil Sanwer, District Indore, Madhya
IND-HL-002256/ Indore| Lakh Fifty Seven Pradesh- 453555, Admeasuring 900 Sg. Ft., Together With

Thousand Eight All Rights, Easements And Appurtenances Attached
Hundred Eleven Thereto, Bounded As Follows: North: Road; South:
Only. Agricultural Land of Durgesh Shukla Ji; East: House of
Amar Singh; West: House of Dashrath Singh.

5. |Nitin Banoda/ Kiran Rs.30,08,071/- |01-Sep- | All That Piece And Parcel of Plot/Flat/House No. 208 (old
Bai/ Rupees Thirty 2026 | No. 90), Admeasuring 475 Sq. Feet, Situated At Village
IND-HL-002330/ Indore Lakh Eight Triveni Nagar, Nagar Nigam Indore, Tehsil & District

Thousand Indore, Madhya Pradesh, Together With All Rights,
Seventy One Easements And Appurtenances Attached Thereto,
Only. Bounded As Follows: North: Road; South: South Part of
Plot No. 208 (90); East: House of omprakash; West: West
Part of Plot No. 208 (90).

If the said Borrowers shall fail to make payment to MHIL as aforesaid, MHIL shall proceed against the above secured
assets under Section 13(4) of the Act and the applicable Rules, entirely at the risks of the said Borrowers as to the

costs and consequences.

The said Borrowers are prohibited under the Act from transferring the aforesaid assets, whether by way of sale,
lease or otherwise without the prior written consent of MHIL. Any person who contravenes or abets contravention
of the provisions of the said Act or Rules made thereunder, shall be liable for imprisonment and/or penalty as

provided under the Act.
Date: October 02, 2026

Place: Indore

Sd/-Authorized Officer,
Muthoot Homefin (India) leltej




